Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 11-12-2023 TO 15-12-2023

S. NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO./MISC ORDER NO. | RECEIVED FROM | WHICH ORDER |

THE PS TO HON'BLE| SENT FOR
PRESIDENT DISPATCH |
/MEMBERS ‘g
_
FINAL ORDER NO. !
1 C/52741/2019 F.0/51576/2023 08-12-2023 13-12-2023
2 ST/51465-51468/2017 F.0/51577-51580/2023 11-12-2023 14-12-2023
|

3 ST1/52935/2018 F.0/51587/2023 06-12-2023 13-12-2023

4 ST/51193/2018 F.0/51588/2023 06-12-2023 13-12-2023

5 ST/54988/2023 F.0/51589/2023 06-12-2023 13-12-2023

6 C/52846/2019 F.0/51591/2023 06-12-2023 13-12-2023

7 CI52871/2023 F.0/51592/2023 08-12-2023 13-12-2023

8 ST/52646/2018 F.0/51593/2023 08-12-2023 13-12-2023

9 C155422/2023 F.0/51595/2023 06-12-2023 13-12-2023

10 ST/51299/2016 F.0/51596/2023 06-12-2023 13-12-2023

11 C/50823/2019 F.0/51597/2023 06-12-2023 13-12-2023

12 $T/561936/2021 F.0/51605/2023 08-12-2023 13-12-2023

13 ST/52767/2018 F.0/51606/2023 08-12-2023 13-12-2023

14 C150446/2021 F.0/51607/2023 08-12-2023 13-12-2023

15  ST/50616/2018 F.0/51608/2023 08-12-2023 13-12-2023

16 C/52760/2019 F.0/51609/2023 08-12-2023 13-12-2023

17 C/51942-51944 & F.0/51610-51620/2023 08-12-2023 13-12-2023

51151-51153 &51167
&52514-52515 &52504
&53516/2015

18 ST/52221/2018 F.0/51630/2023 12-12-2023 14-12-2023

19 C/55097/2023 F.0/51631/2023 11-12-2023 14-12-2023

20 ST/54944/2023 F.0/51632/2023 11-12-2023 14-12-2023

21 C/52359/2019 F.0/51635/2023 12-12-2023 14-12-2023
| _
MISC ORDER

1 ST/52630/2016 M.0/50365/2023 06-12-2023 13-12-2023
L2 ST/51002/2018 M.0/50366/2023 08-12-2023 13-12-2023 |
. 3 C/53017/2023 M.0/50367/2023 06-12-2023 13-12-2023 |
| 4 S$T/55106/2023 M.0/50368/2023 06-12-2023 13-12-2023 |
5 S7/55131/2023 M.0/50369/2023 06-12-2023 13-12-2023 |
6 ST/50282/2019 M.0/50376/2023 08-12-2023 13-12-2023 |

7 CI51743/2023 M.0/50377/2023 08-12-2023 13-12-2023

8 $T/50800/2020 M.0/50378/2023 08-12-2023 13-12-2023

{ 9 ST/50986/2021 M.0/50379/2023 08-12-2023 13-12-2023
i [
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Thus all the

d in PDF format on the CESTAT website immediately after signature of the Hon'ble members on the same day for the parties and public at large.

interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website.



